SCHEDULE

FORMAT FOR STATISTICAL DATA FOR THE MONTH SEPTEMBER 2020

ot
(SEE RULE 3) )
NAME OF NO. OF NO.OF NEW | NO.OF CASES | TOTAL CASES | AVERAGE NO. |
COURT PENDING (ON CASES DISPOSED PENDING IN OFDAYS |
THE 1 DAY OF | INSTITUTED | DURING THE |THE COURT (ON| TAKEN TO
MONTH) DURING THE MONTH THE LAST DAY | DECIDE THE
MONTH OF THE MONTH| CASE
2 3 4 5 6 | 7 }
COMMERCIAL 1203 36 00 1239 00
COURT AJMER
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onfaidn - & ~ MONTH SEPTEMBER 2020 i
i FORM 2

frepr— USTOFCASES IN WHICH E-PAYMENTS OF COURT FEES WAS MADE DURING THE MONTH
'SNO|  COURT 'DISTRICT | T T e e

| - CASENO. |PETITIONER/ | ADVOCATE | DATEOF  DATE OF EPAYMENT
I I | RESPONDENT _REGISTRATION  OF COURT FEES

1| > | | Qe . \4 = : ‘ : | , 3 _Fg.___.
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M(_)NTH SEPTEMBER 2020 ‘

FORM 3
URING THE MONTH

© LIST e
OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE D
—ATEOF | DATE OF E-PAYMENT

SNO|  COURT DISTRICT| CASENO. | PETITIONER/ | ADVOCATE
L3N0 DT S S o RESPONDENT REGISTRATION OF COURT FEES
P el S o s g 4 5 6 7 | B
| COMMERCIAL| AJMER 16/2020 | SHRIFILLING ~SHRI AJAY 16-09-2020 15-09-2020
| COURT AJMER STATION V/S ~ NAHAR
| BHARAT
| PETROLEUM | |
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LIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH

E:‘ MONTH SEPTEMBER 2020 i
\\ FORM-4 P o ety

S.NO. COURT e
ll DISTRICT | COURT NAME | COURT NO. CASETYPE |CASE COURN (NO.
\, OF CASES
\ RANDOMLY
\ ALLOCATED
&_-_ 1 2 \ 3 \ 4 ‘ 5 \ 6 \ 7 e

1 COMMERCIAL NIL NIL T - T
COURT AJMER
PRI
0‘ ‘W

s araTed U




\\ MONTH SEPTEMBER 2020

FORM 5
k LIST OF CASES IN WHICH CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH

ISNO|  COURT  |DISTRICT| CASENO. |PETITIONER/| ADVOCATE | DATEOF | DATE OF CASE
o2 RESPONDENT REGISTRATION |  MANAGEMENT
| HEARING

LT i i NI ) O R T :

| COMMERCIAL NIL NIL \\ NIL \ NIL | NIL

|COURT AJMER
L“ —'b‘" i V*')

30 q)ro

R TEL iR




COMMERCIAL COURT AJMER

MONTH AUGUST 2020
'S ' COURT i » CONT FORM 6
. | DISTRICT [ cagg | :‘STED COMMERCIAL CASES DISPOSED DURING THE MONTH OF SEPTEMBER 2020
0 " \ NO. | ITTIONER | ADVOCATE | ~_DATE OF WHETHER | DATEOF | DAYS ronT NATURE OF | DATEOF | NO.OF DAYS| ACT
b, \ ; 1 RESP()IS REGISTRATION | URGENT RELIEF | DECISION DISPOSAL | DISPOSAL |EXECUTION ~~ FOR | | SECTION |
‘ ‘ s ) WAS SOUGHT | (CONTESTED | OF DECREE | | EXECUTION |
| | ANDPRE | ‘ | /SETTLED) OF DECREE |
'. ‘; INSTITUTION ‘\ , ' | FROM DATE |
: ] | 1 MEDIATION DID | & \ , | OF DECISION |
t \ \ NOT TAKE PLACE | ! ’1
o5 : . - YES/NO l {
L1 2 s e | e N , 5 .
p— ! \
?

2 J S S S T TR
(OMMLR( IAL| AJMER - \ o ' |
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St ol i FORM -7
SUMMARY OF COMMERCIAL CASES DURING THE MONTH SEPTEMBER 2020 Xk

SEPTEMBER- 2020
COURT DISTRICT NO. OF TOTAL NO. OF | TOTALNO.OF | TOTALNO.
PENDING (ON CASES CASES CASES
THE 1* DAY OF | INSTITUTED DISPOSED | PENDING AT
MONTH) DURING THE | DURING THE | THE END OF
MONTH MONTH THE MONTH
[ 2 | 3 | 4 | 5 6 7
COMMERCIAL COURT AJMER 1203 36 00 1239
AJMER
bos % "
.bc\’\ \2
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SEE RULE 10(2)

LIST OF CASES RECEIVED FOR PRE-INSTITUTION MEDIATION AND SETTLEMENT DURING THE MONTH

SEPTEMBER- 2020

S.NO. NAME OF MEDIATION TOTALNO.OF | TOTALNO.OF | TOTAL NO.OF TOTAL NO.OF | TOTAL NO. OF
CENTRE (FOR EXAMPLE APPLICATIONS APPLICATIONS | CASES SETTELED NON STARTER APPLICATIONS
DLSA OR MAIN MEDIATION PENDING ON 1* RECEIVED DURING THE CASES DURING | PENDING AT THE
CENTRE MUMBAI) DAY ON THE DURING THE MONTH THE MONTH END OF THE
MONTH MONTH | MONTH
T
1 2 3 4 | 5 S | 7
1 NIL NIL NIL | NIL NIL | NIL
.
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Court Name Commercial Court 2, Jaipur Metro I, Jaipur
Month September, 2020

..

Format for Statistical data
[See Rule 3(1)]
S.No.| Name of |No. of cases (on the|No. of new cases instituted| Total cases pending in the [No. of cases disposed (during[Days taken to decide]
Court |1t day of month of') (during the court (on the last day of the | the month as per column 3) the case
month as per column 3) month as per column 3)

A ) ] -4 i 6 7

1 C.C. 2, 656 136 792 6 N/A
Judge

G~mmercial Court No. 2

\/ Jaipur



Court Name Commercial Court 2, Jaipur Metro I1, Jaipur

Month September, 2020

Form 1
List of cases e-filed during the month
Sr. Court District Case No. | Petitioner | Advocate | Advocate |Advocate E- Date of | Date ofe-
No. Name Vs. Mobile mail Id  |Registration| ~filing
Respondent Number
Name
-1 2 -3 -4 -5 6 | 7 18 1 9 [ a0 |
1 C.C.2 | Jaipur Metro I1, _
Jaipur Nil
A
Judge

Commercial Court No. 2
7~/ Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month September, 2020

Form 2
List of cases in which e-Payment of Court fees was made during the month

@‘@:ﬁ:ﬁ‘@—

Petitioner
Name Vs Date of e-
Sr. Respondent Date of | payment of
No. Court District Case No. Name Advocate |Registration| Court Fees
-1 -2 -3 -4 -5 -6 -7 -8
Jaipur Metro
1 C.C.2 11, Jaipur Nil Nil Nil Nil Nil
Judge

C:mmercia! Court No. 2

A AJaipur




;§
|

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month September, 2020

r Form 3 List of cases in which Electronic Service of Process has taken place during the month
Sr. Court District Case No. [ Petitioner | Advocate Date of Date of
No. Name Vs. Registration| Electronic
Respondent Service of
Name Process
-1 -2 -3 -4 -5 -6 -7 -8
I C.C.2 |Jaipur Metro Nil Nil Nil Nil Nil
11, Jaipur
@u,‘_or_ﬁ“ii

Judge

Commercial Court No. 2

9 Jaipur



Court Name Commercial Court 2, Jaipur Metro I, Jaipur
Month September, 2020

List of total no. of cases randomly allocated durin the month

Form 4

Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases
randomly
allocated)
-1 -2 -3 -4 -5 -6 -7
1 C.C.2 [|Jaipur Metro Nil Nil Nil Nil
I1, Jaipur

@afuﬁ‘iﬂ;—

dge
Jua‘ %ou,t No. 2

£ >mmerci
‘!»/J‘aiput




Court Name Commercial Court 2, Jaipur Metro 11, J aipur

Month September, 2020

Form 5

List of cases in which Case Mana

gement Hearing was held during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Date of case
No. Name Vs. Registration | management
Respondent Hearing
Name
-1 -2 -3 -4 S 6 | -7 | 8 |
1 C.C.2 [Jaipur Metro Nil Nil Nil Nil Nil
11, jaipur
@;@&’i—
Judge

~ mmercial Court No. 2
L Jaipur



Court Name Commerecial Court 2, Jaipur Metro II, Jaipur
Month September, 2020

Form 6
Contested commercial cases disposed during the month
Sr. Court District CaseNo. | Petitioner | Advocate | Date of Whether Date of | Days for | Natureof | Dateof | Number of | Act Sectm
No. Name Vs Registration|  Urgent Decision | disposal Disposal |execution of| days for
Respondent Relief was (Contested decree  |execution of]
Name sought and /Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
place
(Yes/No)
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12 -13 -14
1 C.C.2  |Jaipur Metro Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
11, Jaipur

&)

g

—_—

Judge

Commercial Court No. 2

g_Jaipur



Month September, 2020

Form 7

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Summary of Commercial Cases during the month

Total number of

Total number of

Sr. Court District Total number of | Total number o
No. cases pending | cases instituted | cases disposed | cases pending at
on the 1st day of| during the during the the end of the
the month month month month
-1 -2 -3 -4 -5 -6 -7
1 C.C.2, Jaipur Metro 11, 656 136 6 786

S

udge
commercial Court No. 2
7.~ Jaipur

At



Court Name Commercial Court 2, Jaipur Metro II, J aipur

Month September, 2020

List of cases received for Pre-Institution Mediation and Settlement during the month

Sr. Name of Total number |Total number |Total Total Total
Mediation of of applications [number of |[number of |number of
No. Centre [For applications [received during|casessettled [non-starter [applications
example, pending on  (the month duringthe [cases during |pending at
DLSA or Main |the 1st day of month the month |the end of
Mediation the month the month
Centre
Mnm}‘\m']
-1 -2 -3 -4 -5 -6 -7
| Nil
(@i Pt
\S Nigrm A
Judge

< .mmercial Court No. 2

@/Jaipur



Name of the

SN :
Court
(1) 12)
Commercial

Courtno 3, |

Jaipur
Metro-11

Statical Data Format

SCHEDULE
Format for statistical data tor the Month of September, 2020
{Sce Rule 3)

Total eases peading in the court
1 (on the tast day of the month as |

No. of cases pending |
{on the 1" day of

Month) | 3 i per column 3) _
3y | 4 | (5) ‘ (6)

‘ No. of New cases nstitwted
(during, the month as per colu nr
E E ¥ v the month as per column 3)

546 \ 125 ‘- 648 ‘, 23

Page 1

No. of cases disposed (during

Average no. of days taken to
decide the case

(7)

N/A

(j/r_t/,w /

o7t ‘
vméi T
T GRS I 7 TR
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e-court fees

| - _mmgpﬁlgy}]g[g_l_glm(,ourt No 3 Jalpur Metro-ll
T Month September-”mo
— ,

Form-2
| List of cases in which e- Payment of Court iees was made d_u_n_n_Cr the monthp =
F_WTJ_M ] petit / ? Date of " Date of e-Payment o
| . !, ot WtL D ] CaseNo. | P*:ng}l)%f:i;e‘;]: | Advocate | Registration Court Fees
e — - e e e _—
TOIC R C e e o ®
i{' g ' Commercial | ir l E
-; " Courtno 3, | . . | . !
1 Jaipur Metro- | Nil Nil .~ Nil Nil Nil
I | L ‘ S

‘be‘fmm wwH-3

2020, 11



Electronic process list

- Commercnal Court No 3, Jaipur Metro-ll - |
Month Septembel 2020 |

Form-3 N |
List of cases in whlch Electronu Service of Process has taken place during the month ‘!

1 — - ——
' f | | Petitioner v/s f Date of e- P.mmm of |
SN | Court | District | -
u ! IS IC_ J Case No. ,‘ | Respondent .‘ Advocate | Date of Registration Court Fees
@ 6 # @ | ) I (6) | W) (8)
| " Commercial 1 ] i
l Court no 3, ‘

(Sovrtod. NG LNl Nil \ Nil | Nil | Nil
.‘h ’ "“_.'_ B ____FL o 7} n o i S ) “ o |

020, 1!

2



Randomly Allocated case

Commercial Court No 3, Jaipur Metro-11
Month September-2020
Form-4

List of total no. of cases randomly allocated during the month

| | Case Count (No. of cases

SN Court ! District | Court Nauncl\ Courl No. L\\ Case type " randomly atlocated)
(H | 2) \ 3) 4) I ) N T () N (7
. Commercial \
| Court no3, N
1 li.laipur MetroJ """"""""""""""""""" N l“' ““““““
1_ L \

Sap D
a‘i‘(;ii yalel, {3 Eﬁ.‘q_s
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{ase rhanage frimri P!!‘Lllll’l'j

Commercial Court No 3, Jaipur Metro-T1
Maonth September- 2020

Form 5
\ l.lH! of Cases i MV‘I?(“I Cnse {\.,‘1”.!1;\}'1'1“: 1l “féllllli'_ winy held rhlll?l;' the month
5 Iw ‘ [rate o cnne
| SN \‘ Court | District |Case No | etittoner v/ Paate of , |
\i. . \ strict \ ase MNo | , | Advocate fA-lllllj"' rent
% \ ! - Reapondent [epantration .
| i - Carng
i _ ! , /
H (1 \ (1) (3) (4) | (5) (0 (7) (%)
| Commervinl
Conrt noe 3,
\ ! \.lnipm Metro Ml
| H

)
-
. w'fﬂf{
%M/W /

iy !
IV pefed, o 14 '{"l 1

2020,10



SN Court [Nstrict

@ (3)
Commercial .

| Courtnod, Jaipur
Jaipur Metro
Metro-11

Contested case list

Commercial Court No 3, Jaipur Metro-11
Month September-2020
F'orm 6
Contested Commercial Cases disposed during the month of September, 2020

Whether uigent rehief Nature of

[ Petitione < S0UYE re-
Case| ' ¢ l\“‘vm r . Date of was souy hl\ﬁ‘nI.I re Datg of  Days for Disposal
| No. Res n;ndm 1 SRR Repistration l“k‘m““““_‘ i (Ilflt”_m Decision  Disposal  (Contested/
I 1 did not take place Settled)
Yes/No
4 (5) o (7 (%) (9) (10) (11)
Nil Nil Nil | Nil Nil Nil Nil Nil

Date of
execution
of decree

(12)

Nil

No. of days
for
execution of!
decree from
date of
decision
(13)

Nil

wfofsas

0,10

o)
)
Nl
Act Section
(14)
Nil
/
A, oo
e io LRk

LT



Summary of commercial cases

Commercial Court No 3, Jaipur Metro-11
Month September-2020
f'orm-7

&ummary of Commercial Cases during the month

|
Total na of | Total munber u! Total number of
‘ iuml no. of cases!

Jaipur Metro- Metro-11 |
11 !

; ) - cases pendmg on| . | cases dispos ul | cases pending at
N S et [the I day of the ' piliiied (luinng during the the end of the
| . month | e siont month month
(| (2) G (4) . (5) B | (7)
Commercial _ ‘ ! }
Court no 3, Jatpur ! 546 l 125 | 23 | 648
1
|

P

fM|



| List of cases received for Pre -Institution Me
|| Name of Mediation |' total no. of | Total ]
ofal no. O

Centre [For example, |
DLSA or Main
Mediation Centre
Mumbai|

2) J

pre institution mediation

Commercial Court No 3, Jaipur Metro-I1
Month August-2020

[See rule 10 (2)] |
diation and Settlement durmg the month |

Total no. of applications |
pending at the end of the

1
. Total no. of cases| To . of non-
applications otal no Ir cases| Total no
settled during the|  starter cases

applications

| pending on the | eceived during I°
I day of the ' ed curing | month |during the munlh| month
the month |
month ] ) . . ) _ ) ) ‘ ) ;
(3) 4 ) ) | (6) | (M |
|




S-2 Form-2

Court Name- Commercial Court no. 4, Jaipui"

Month- September, 2020

Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner ' T
Name Vs Date of e-
Sr. Respondent Date of | payment of
No. Court District | Case No. Name Advocate |Registration| Court Fees
-1 -2 -3 -4 -5 -6 -7 -8
Commercial
1 Courtno. 4,| Jaipur - - - - -
L Jaipur

Page 1
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e

I

Court Name — Commercial Court no. 4, Jaipur

Month — September, 2020

Format for Statistical data

[See Rule 3(1)]
S.No.| Name of |No. of cases| No. of new | Total cases | No. of cases | Days taken
Court (on the 1= cases pending in | disposed |to decide the
day of instituted |the court (on| (during the case
month of ) | (during the | the last day | month as per
month as perjof the month| column 3)
column 3) as per
column 3)
-1 -2 -3 -4 -5 -6 )
Commercial
1 |Court no. 4, 703 123 824 2 -
Jaipur

S-1 Form-1

Page 1




S-2 Form-1

Court Name- Commercial Court No. 4, Jaipur

~ Month- September, 2020
Form 1
List of cases e-filed during the month 7
Sr. Court District Case No. | Petitioner | Advocate | Advocate |Advocate E-| Dateof | Date of e-
No. Name Vs. Mobile mail Id |Registration| filing
Respondent Number
Name
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10
1 Commercial
Courtno. 4,| Jaipur Nil -
Jaipur

A

Page 1




S-2 Form-3

Court Name- Commercial Court no. 4, Jaipurm )

Month- September, 2020 .
Form 3List of cases in which Electronic Service of Process has taken place during the month
Petitioner Date of
Name Vs. Electronic
Sr. Respondent Date of | Service of
No. Court | District Case No. | Name Advocate |Registration| Process
-1 2 -3 -4 -5 -6 -7 -8
Commercial
Court no. 4, Jaipur - - - - -
1 ~ Jaipur

Page 1




S-2 Form-4

Court Name- Commercial Court no. 4, Jaipur
Month- September, 2020

Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases
randomly
allocated)
-1 -2 -3 -4 -5 -6 -7
1 Commercial
Court no. 4,| Jaipur Nil- -
Jaipur ] B .

Page 1




S-2 Form-5

Court Name- Commercial Court no. 4, Jaipur

Month- September, 2020

Form §
List of cases in which Case Management Hearing was held during the month

Sr. Court District Case No.  |Petitioner |Advocate |Date of Date of case
No. [Name Vs. IRegistration [management
Respondent Hearing
IName ) I . —
-1 ) E -4 -5 -6 -7 -8
1{Commercial
Court no. 4, Jaipur - - . . R
Jaipur

Page 1



S-2 Form-6

Court Name- Commercial Court no. 4, Jaipur

Month — September, 2020

Form 6

Contested commercial cases disposed during the month

Sr. Court District [Case No. [Petitioner [Advocate [Date of Whether  [Date of [Days for [Nature of |Date of [Number of |Act Section
No. [Name Vs Registration [Urgent Decision |disposal [Disposal  |execution of |days for
Respondent IRelief was (Contested |decree execution of
Name sought and Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
place (Yes/
No)
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12 -13 -14
Commercial
Court no. 4,| Jaipur - - - - - - - - - -
jaipur

Page 1




Court Name- Commercial Court no. 4, Jaipur
Month - September, 2020

Form 7

Summary of Commercial Cases during the month

Sr. Court District Total Total Total Total
No. number of |[number of [numberof [number of
cases cases cases cases
pending on |instituted  [disposed  |pending at
the 1st day |during the |during the |the end of
of the month{month month the month
- -2 -3 -4 -5 -7
1|/Commercial
Court no. 4, Jaipur 703 123 2 824
Jaipur _

S-2 Form-7

Page 1




Court Name- Commercial Court no. 4, Jaipur

Month — September, 2020

List of cases received for Pre-Institution Mediation and Settlement during the month )

Sr.

No.

[Name of
Mediation
Centre [For
example,
DLSA or
Main
Mediation
Centre

{Mumbai] o

Total Total Total Total
number of |number of |[number of |number of
applications |applications |case settled [non-starter
pending on [received During the [cases during
the 1st day |during the |month the month
of the month|month

-3 -4 -5

Total
number of
applications
pending at
the end of
the month

Med Form-6(1)

Page 1




Med Form-6(2)

Court Name- Commercial Court no. 4, Jaipur
Month — September, 2020

S. Name of the| No.of |Nature of Applicant Party | Nature of Opposite Party No. of applications slab- wise as per Schedule-11 No. of No. of No. of No. of
No Authority | application application | application | application | application

received by disposed off| referred for | where no where

Authority as per Rule | mediation | settlement parties
3(4) arrived at as| reached a
and 3(6) per Rule | settlement
7(1)(ix) | as per Rule

] Individual | Corporate | Individual | Corporate | o [ m | v | 7

-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12
1 : : : : : : [ T B : : : :

Page 1




Month SEPTEMBER 2020

Format for Statistical data

[See Rule 3(\)] , R
No. of new cases instituted | Total cases pending in the No. of cases disposed
(during the ! court (on the last day of the  (during the month as per
month as per column 3) | month as per column 3) column 3)
i B S i
TR 1354




Form 1
List of cases e-filed during the month

Petitioner Name Vs. Respondent Name . | Advocate .
Mobile | E-mail Id |Reg




Sheet3

COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH SEPTEMBER 2020

List of cases in which e-Payment o

District
3

Jodhpur

Form 2
f Court fees was made during the month

Case No.

Page 1

Petitioner Name
Vs Respondent
Name

Advocate

261

NIL




Sheet4

DMMERCIAL COURT JODHPUR METRO, JODHPUR &
MONTH SEPTEMBER 2020

RS FORM 3
~ List of cases in which Electronic Service of Process has taken place during the month
Petitioner Name Vs,
istri » Date of
‘ag J a3 . /ocate 5
District Case No. : Re i‘-ﬂl“hm Advocate Rcmstmkm
1 Name
S 4 1 5 6
e N oot

Page 1



List of total no. of cases randomly allocated during the month

District

Court
Name

4

Commercial court
__Jodhpur

Court No.

W

Case Type




COMMERCIAL COURT JODHPUR METRO, JODHPUR
MONTH - SEPTEMBER 2020

Form §
List of cases in which Case Management Hearing was held during the month
District Case No. Petitioner Name Vs. | Advocate
Respondent Name
AAAAAAA B 5

Page 1



Petitioner Name
Vs Respondent
Name

Sheet7

Advocate

Form 6

Date of
Registration

Whether
Urgent
Relief was
sought and
Pre-
Institution
Mediation
did not take
place
(Yes/No)
8

Page 1

'COMMERCIAL COURT JODHPUR METRO, JODHPUR
MONTH SEPTEMBER 2020

Date of
Decision

Contested commercial cases disposed during the month

Days for
disposal

Nature of
Disposal

(Contested
/Settled)

" Date of
execution of
decree




Sheet8

Summary of Commercial Cases during the month BRSO
Total number of cases | Total number of cases | Total number of cases
pending on the Ist day of [ instituted during the disposed during the

the month month month
4 5 6
1124 130 | 6

Page 1



Sheet9

COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH SEPTEMBER 2020
~ List of cases received for Pre-Institution Mediation and Settlement during the month
otal number of Total number of xipplicalions Total number of
lications pending on the |received during the month  |casessettled
1st day of the month duringthe month month
"""" 4 5

Page 1



Sheetl

3" Quarter 2020, 01-07-2020 to 30-09-2020
Nature of Opposite |No. of applications slab- wise as  No. of No. of
Party per Schedule-I1 applicatio |application

n disposed|referred for
off as per | mediation
Rule 3(4)
and 3(6)
Individual| Corporate | | l II | 111 | v | A%
6 7 8 9 10
- oo BERERETREE .

Page 1
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S-1 Form-1

Court Name COMMERCIAL COURT KOTA

Name of Court

Month SEPTEMBER/2020

Format for Statistical data

[See Rule 3(1)]
No. of cases No. of new | Total cases | No. of cases ‘; Days taken
(on the 1# cases pending in | disposed |to decide the

day of instituted |the court (on| (during the ‘3 case
month of ) (during the | the last day | month as per \
month as |of the month| column 3) |

% per column as per \\\
‘ 3) column 3) \
a |
— .'E,,, R 2<. S e 3 e SR — 4 — e HSHWH < = 6_ — .\ e ==} (;7) e
.~ COMMERCIAL \
| COURTKOTA Pl ! e W
/%. o0
IRICIN
Page 1 MU AT

Scanned with CamScanner



S-2 Form-1
Court Name COMMERCIAL COURT KOTA
Month SEPTEMBER/2020
Form 1
List of cases e-filed during the month ]
Sr. Court District Case No. | Petitioner Advocate | Advocate \Advocate E-| Dateof Dateof e-j
No. Name Vs. Mobile mail [d  |Registration filing .‘
Respondent Number { E
Name 1 | ‘
-1 -2 -3 -4 -5 -6 70 8 9 -0 !
‘ '!
., COMMERCIAL COURT|  pypq NIL NIL NIL NIL NIL | NIL NIL |
KOTA | i
Y.
ToiTe =ared
ESARCIG S
Page 1

Scanned with CamScanner



S-2 Form-2

Court Name COMMERCIAL COURT KOTA
Month SEPTEMBER/2020

Form 2
List of cases in which e-Payment of Court fees was made during the month

Petitioner \
| Name Vs | Date ofe- |
Sr. | Respondent Date of | payment of |
No. | Court District ~ Case No. Name Advocate Registration| Court Fees |
P 2 -3 -4 -5 -6 78 |
' COMMERCIAL 1
1 COURT KOTA KOTA NIL NIL NIL NIL \ NIL
\ | |
w/rzr%m& =
OS/.\O'
iR e
BIET (]79,)
Page 1

Scanned with CamScanner



S-2 Form-3

Court Name COMMERCIAL COURT KOTA
Month SEPTEMBER/2020

Form 3List of cases in which Electronic Service of Process has taken place during the month

Petitioner Date of
Name Vs. Electrome
Sr. Respondent Date of  Service of
No. Court District ~ Case No. ~ Name  Advocate Registration  Process
-l -2 | -3 -4 _ -5 | -6 -7 -8
| COMMERCIAL , . .
oy spedppsech KOTA NIL NIL NIL NIL NIL
' COURTKOTA |
2 | &
PR oan SR \\ g s e

......
LG

Scanned with CamScanner



S-2 Form-4

Court Name COMMERCIAL COURT KOTA

Form 4

Month SEPTEMBER/2020

List of total no. of cases randomly allocated during the month

Sr. Court District Court Court No. Case Type 1| Case Count
No. Name - (No. of
cases
randomly
\ allocated)
-1 -2 -3 -4 -5 6 | 7
COMMERCIAL NIL NIL NIL
I courTkOTA  KOTA I
2 |

Page 1

Scanned with CamScanner



T e, "e= o .  vwi® e

COMMERCIAL | 55 NIL NIL

S-2 Form-5

Month SEPTEMBER/2020

Form S5
List of cases in which Case Management Hearing was hel
District Case No.  Petitioner |Advo
Name Vs.
Respondent
Name

2| 3 -4

COURT KOTA

Court Name COMMERCIAL COURT KOTA

\
\
\

d during the month \

cate \Date of Date of case \"‘»_
Registration managemem‘z\
Hearing

NIL

L//J ol

Page 1

/%v’"“

TR
CHNIBEA e
BT (@)

Scanned with CamScanner



Sr.
No.

1

Court

COMMERCIAL
COURTKOTA

District Case No.

Petitioner Advocate  Date of
Name Vs
Respondent

S-2 Form-6

Court Name COMMERCIAL COURT KOTA

Month SEPTEMBER/2020

Form 6

Contested commercial cases disposed during the month

Whether
Registration [Urgent
Relief was
sought and
Pre-
Institution
Mediation
did not take
place
(Yes/No)

-2

Page 1

Date of Days for
Decision disposal

Number of |Act Section

Nature of  |Date of

Disposal execution of |days for

(Contested decree execution of

/Settled) |decree from
'date of

'decision

2T

Scanned with CamScanner



Court Name COM'MERCIAL COURT KOTA
MonthSEPTEM BER2020

Form 7

District

Total Total

Sqm_mary of Comﬁmerc_ial‘ggses during the month

A }'Totalr Total
No. number of number of |number of number of
cases cases cases cases
pending on instituted |disposed  pending at
the 1st day during the |duringthe the end of
of the month month 'month the month
1 2 3 4 5 6
COMMERCIAL | | 54 991 10 992
I | COURTKOTA
o e e r R -

Page 1
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A
Med Form-6(1)
Court Name COMMERCIAL COURT KOTA
Month SEPTEMBER/2020
| List of cases received for Pre-Institution Mediation and Settlement during the month
Sr. ‘:Name of Mediation Total 'iTotal Total "Total Total
Centre [For example, number of number of mumber of ;number of number of
%NO- DLSA or Main Mediation| applications iappllcatlons casessettled non-starter applications
| :Centre Mumbai] ipf:ndmg on received duringthe  |cases during ,pendmg at
’ 'the Istday |duringthe month the month ’lthe end of
\of the month, month i the month
|-l -2i 3 4 0 -6 7
| | |
COMl\/IERCIAL COURT| % %
{ ¢ | | NIL
1 | KOTA l. NIL NIL | NIL NIL
| | | |
| | | |
. /M e
< S
Page 1 arforfTs ~mareiy

Scanned with CamScanner



N\
Sheetl0
Court Name COMMERCIAL COURT KOTA
3RD QTR 1-07-20 TO 30-09-2020
/ S. Name of the i . . (N ¢ N £
No. of i ¢ | Nz ite P No. of applications slab- wise as er Schedule-11 No. of No.of | No.o No. of
No Authority application Nature of Applicant Party | Nature of Opposite Party o. of applications slab- wise as per 5¢ contioasion | spplication | sortieation | spplication
received by disposed off| referred for | where no | where
Alitiority as per Rule | mediation | settlement % parties
3(4) ‘arrived at as| reached a
and 3(6) : per Rule } settlement
7(1Xix} | as per Rule
'1‘ FOUVK v
Individual | Corporate | Individual | Corporate U I (B 11 v | v | :
-1 -2 -3 -4 -5 -6 -7 8 9 -10 ‘.
COMMERCIAL : ; |
COURT KOTA NIL NIL NIL NIL NIL NIL NIL I NIL NIL NIL 1 NIL l NiL NIL l NIL
| | | I S §

Page 1
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COMMERCIAL COURT, UDAIPUR (RAJ.)

Statical Data Format

SCHEDULE
Format for statistical data for the Month of Sep. 2020
(See Rule 3)

SN

Name of the Court

No. of cases pending
(on the 1% day of

No. of New cases instituted
(during the month as per

Total cases pending in the court
(on the last day of the month as

No. of cases disposed
(during the month as per

Average no. of days taken to
decide the case

Month) column 3) per column 3) column 3)
(1) (2) 3) “) (5) (6) ()
Commercial Approximately
1 Court Udaipur 800 22 319 3 53 Days

Page 1

@:,N/“W/

Judge
Commercial Court,
Udaipur




e-court fees

Commercial Court, Udaipur
Month Sep-2020
Form-2
List of cases in which e-Payment of Court fees was made during the month

SN Court ‘ District ‘ Case No.  Petitioner v/s Respondent Advocate Date of Registration |
) @ e @ © _ ®) | 7)
1 M ™™ Nil ’ Nil | Nil Nil Nil
i ! 7 _
< Mﬂ i
Q5
Judge
Commercial Court,
Udaipur

Page 1

Date of e-Payment of ]
Court Fees

®) |
Nil




Commercial Court, Udaipur

Electronic process list

Month Sep.2020

Form-3

List of cases in which Electronic Service of Process has taken place during the month

Date of e-Payment

SN Court District Case No. Petitioner v/s Respondent Advocate Date of Registration
of Court Fees
(0 2 (3) 4) ©) (6) (7) (8)
Commercial Court, : M/s Barman Associates Versus &
1 Udaipur Udaipur |Case No.-12/2020 CM-38 My Prifard Transformation Rajiv Pamecha 09.09.2020 -

Page 1

»

Judge

Commercial Court,
Udaipur




SN

1)

Randomly Allocated case

Commercial Court, Udaipur
Month Sep-2020

Form-4
List of total no. of cases randomly allocated during the month

Court District ! Court Name Court No. Case type

Case Count (No. of cases
randomly allocated)

@

S ) R ) EN S ) NN SR ) N ) I
Commercial Court , Udaipur Udaipur Commercial Court - =

Q@W

Judge
Commercial Court
Udaipur

Page 1



Case managemen hearing

Commercial Court, Udaipur
Month Sep-2020

Form-5

List of cases in which Case Management Hearing was held during the month

Petitioner v/s Date of Jate 1 Gase
SN Court District | Case No. Advocate . : Management
Respondent Registration ;
Hearing
(1) 2) 3) @) (5) (6) () (8)
NIL ,

ST~

o

&

Judge

Commercial Court,

Udaipur

Page 1




Contested case list

Commercial Court Udaipur
Month Aug-2020

Form-6
Contested Commercial Cases disposed during the month of Sep., 2020
Whether urgent No. of
relief was Natateof | Dataof days for
Dateof [sCughtandPre-f ., ¢ Days for Disposal  |executio €x6cuLion
SN Court District Case No. Petitioner v/s Respondent Advocate Reaictests Institution o . | of decree |  Act Section
egistration | oo son dig | Decision Disposal |(Contested/Sett| n of
ediation did led) Honpes from date
not take place of
Yes/No decision
@) (2) 3) “4) ©) (6) @) 8 ©) (10) (11) (12) (13) (14)
SEC.9
; Civil Misc.Non ARBITRATION.
Commercial ; MADHAV LAL JAT VS. |LALIT JAIN /
1 : Udaipur Connected (38) 24.07.2020 - 15.09.2020 | 53 DAYS |CONTESTED - - &
Court, Udaipur 9/2020 CITY BANK NATIONAL P.C.JAIN CONCILIATIO
ACT
il

Page 1

Ly
QJuz"
Judge

Commercial Court
Udaipur




Summary of commercial cases

Commercial Court Udaipur
Month Sep-2020

Form-7

Summary of Commercial Cases during the month

Total no. of cases

Total no. of cases

Total number of cases

Total number of cases

SN Court District | pending on the 1* day instituted during the . : pending at the end of the
4 Bhemonth iy disposed during the month S
1) 2 (3 C) ®) (6) )
Commercial Court, ;
1 Udaipor Udaipur 800 22 3 819

'\M
\/\\f%
Ju

Commercial Court,

Udaipur

Page 1




pre institution mediation

Commercial Court Udaipur
Month Sep-2020
[See rule 10 (2)]
List of cases received for Pre -Institution Mediation and Settlement during the month

e i L i

|
total no. of \

Name of Mediation Centre [For silications vending | Tetaliis, ofanslications Total no. of cases T m—— Total no. of applications
SN | example, DLSA or Main Mediation pp - P & . - OLapp settled during the i pending at the end of the
, : on the 1* day of the received during the month cases during the month
Centre Mumbai] month | month month
0 2) 3) @) (5) (6) )
1 ADR Centre, Udaipur 39 4 0 3 40

1

Al — ¥ eI ¥ HafAd Pre- Institution Mediation and Settlement @ ufar ADR Centre, Udaipur & #rezd & &eas o) €| 59 <01areld @ wafa
ST Yebroll &1 a1 IIIIR ADR Centre, Udaipur gRT &1 7 2|

N~
Judge
Commercial Court

Udaipur

Page 1



